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FTE =T, ST I AqE=T § afvig G § RBaag g, 39 e F S =9 sfege=eT § 1% awa

& TSI il It ATETIOT AT il ITASH HLT & SATAT &, THIE (& & Hq 7 F A1 Teaare =ary
ST % TOIT S8 # ST % AT 6 oo & qeaeed § 9efH TTEHRl, greadl ¥ qMEgE Ieaarsd
ST, Rrgea Ugiferad wiared ffiee, Ta avEr F7 SUHH, Soa, g 94, &f T U & 07,
ST, a1 F49T, 97 713104 T forfed 9 § srerT 97 9T

AT
S ; aferr e T ;. gfErT s
I qfers . HISIT T AT TS TR . AT
T AT il EAWKEEY qgf e T IR | TR ;j_{
1 2 3 4 5 6 7 8 9
1 L | gl | I oo [ 6217 00 | 00 | 85
240
5494 00 | 00 | 56
4444 00 | 00 | 08
2 TR | aroqe-ll | FfEFa-230 | RSM 5305 00 | 00 | 20
3 TR | arorqe-ll | aferge-225 RSM 888 00 | 00 | 25
889 00 | 01 15
887 00 13 | 67
4 TAR | FrE-ll | 3EFEE-215 | LRSM 1898 00 | 00 | 04
5 TAT | groqe-ll | THFOR-190 | RSM 3554 00 | 01 | 24
6 AT | FrrE-ll | wEdiz-211 | LRSM | 1963/3280 | 00 | 02 | 64
1964/3281 | 00 | 00 | 83
1941/3070 | 00 | 01 16
1941/3276 | 00 | 02 | 65
7 STATIY FTE-Il gE=®-210 | LRSM 562 00 00 02
545 00 | 02 | 00
8 TRAT | FTagE-ll | FAfEET-208 | RSM 439 00 | 00 | 43
438 00 | 00 | 27
9 AT | FARE-Il | weEEET-204 | LRSM 1016 00 | 00 | 65
1017 00 | 00 | 17
1352 00 | 02 | 28
10 RIDN I g rE-151 | RSM 337 00 00 14
937 00 | 00 | 10
944 00 | 00 | 30
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HILT =T TSI AT

1 2 4 5 6 7 8 9
940 00 01 80

932 00 01 00

1158 00 01 89

1760 00 00 | 07

1792 00 00 15

1641 00 00 | 25

1671 00 00 | 50

1787 00 02 | 32

1666 00 01 23

1565 00 01 08

330 00 00 | 36

LRSM | 604/1792 | 00 00 | 75

266/1640 | 00 02 17

340/1760 | 00 00 | 57

332/1663 | 00 03 | 77

322/1622 | 00 00 | 64

321/1675 | 00 00 | 99

11 RIEN] FIATIL-147 RSM 1669 00 00 22
12 RIEN] FATIF-26 RSM 1761 00 00 22
2004 00 00 | 37

2007 00 00 16

2029 00 00 17

LRSM | 2281/3352 | 00 00 | 85

2348/2173 | 00 01 19

13 T qAEET-25 LRSM | 1621/6189 | 00 00 | 06
1621/6187 | 00 00 | 29

1878/6231 | 00 02 | 20

1878/6232 | 00 01 02

14 T JTEEET-23 | LRSM 1270 00 00 | 30
1371 00 04 | 28
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1 2 3 4 5 6 7 8
15 RIEE] RICE TqATS-7 RSM 1325 00 00 16
16 RIEIE RIEIE TATTAH-6 LRSM 95/497 00 03 35

[T, . AMT-12030/2/2022-A17-1/2-44834]
T FHIT AT, A% gf=a

MINISTRY OF PETROLEUM AND NATURAL GAS
NOTIFICATION
New Delhi, the 8th April, 2026

S.0. 1832(E).— Whereas, it appears to the Central Government that it is necessary in the public interest that
for the transportation of LPG, Haldia — Panagarh (West Bengal) Pipeline should be laid by Hindustan Petroleum
Corporation Limited.

And whereas, it appears to the Central Government that for the purpose of laying the said pipeline, it is necessary
to acquire the Right of User in the land under which the said pipeline is proposed to be laid at Paschim Medinipur
District in West Bengal State, which is described in the Schedule annexed to this notification.

Now, therefore in exercise of the powers conferred by sub-section (1) of section 3 of the Petroleum and Minerals
Pipelines (Acquisition of Right of User in Land) Act, 1962 (50 of 1962), the Central Government hereby declares its
intention to acquire the right of user therein;

Any person interested in the land described in the said schedule may, within twenty one days from the date on
which the copies of the Gazette of India containing this notification are made available to the general public, object in
writing to the acquisition of the right of user therein for laying of the pipeline under the land to The Competent Authority,
Haldia-Panagarh LPG Pipeline Project, Hindustan Petroleum Corporation Limited, Government of India Enterprises,
Ullas, Kundu Bhavan, TAAVO07, P.O.Jotram, Purba Burdwan, Pin 713104.

SCHEDULE
District: Paschim Medinipur State: West Bengal
Police Map Area
S1.No. R Block Mouza & J.L No. Publication Plot No. Sa.
Station Type Hect | Are M%r

1 2 3 4 5 6 7 8 9
1 Daspur Daspur-II | Jot Ghanasyam-240 LRSM 6217 00 00 85
5494 00 00 56
4444 00 00 08
2 Daspur Daspur-II | Nishchintapur-230 RSM 5305 00 00 20
3 Daspur Daspur-I1 Alipur-225 RSM 888 00 00 25
889 00 01 15
887 00 13 67
4 Daspur Daspur-I1 Uday Chak-215 LRSM 1898 00 00 04
5 Daspur Daspur-1I | Ramkrishnapur-190 RSM 3554 00 01 24
6 Daspur Daspur-11 Bhagabatipur-211 LRSM 1963/3280 00 02 64
1964/3281 00 00 83
1941/3070 00 01 16

1941/3276 00 02 65
7 Daspur Daspur-11 Khudi Chak-210 LRSM 562 00 00 02
545 00 02 00

8 Daspur Daspur-11 Kaigerya-208 RSM 439 00 00 43
438 00 00 27

9 Daspur Daspur-1I Kalagachhya-204 LRSM 1016 00 00 65
1017 00 00 17
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1 2 3 4 5 6 7 8 9
1352 00 02 28
10 Ghatal Ghatal Hari Singpur-151 RSM 337 00 00 14
937 00 00 10
944 00 00 30
940 00 01 80
932 00 01 00
1158 00 01 89
1760 00 00 07
1792 00 00 15
1641 00 00 25
1671 00 00 50
1787 00 02 32
1666 00 01 23
1565 00 01 08
330 00 00 36
LRSM 604/1792 00 00 75

266/1640 00 02 17
340/1760 00 00 57
332/1663 00 03 77
322/1622 00 00 64
321/1675 00 00 99

11 Ghatal Ghatal Konnagar-147 RSM 1669 00 00 22
12 Ghatal Ghatal Daulatchak-26 RSM 1761 00 00 22
2004 00 00 37

2007 00 00 16

2029 00 00 17

LRSM 2281/3352 00 00 85

2348/2173 00 01 19

13 Ghatal Ghatal Mansukha-25 LRSM 1621/6189 00 00 06

1621/6187 00 00 29
1878/6231 00 02 20
1878/6232 00 01 02

14 Ghatal Ghatal Baghanala-23 LRSM 1270 00 00 30

1371 00 04 28
15 Ghatal Ghatal Saoyai-7 RSM 1325 00 00 16
16 Ghatal Ghatal Dewanchak-6 LRSM 95/497 00 03 35

[F. No. R-12030/2/2022-OR-I/E-44834]
HARIT KUMAR SHAKYA, Under Secy.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-1 10064
and Published by the Controller of Publications, Delhi-110054. SAvenOmar o

SRIVASTAVA




		2026-04-10T23:11:28+0530
	SARVESH KUMAR SRIVASTAVA




